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to Questions 118

Statement

GBI branches located in State Capitals and the datss incs when ey we funclisning
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Name of the Stare Suate Capital where Date since funcuoning
the Branch is located
1. Gujarat . . . ¢ Ahmedabad January, 1957.

» Karmataka . . . . « HBangalore] 9-12-1957.

3. Orima . . . . » Bhubancywar w.e, (. May. 1947 at Pun. Shiled
o Bhubanowai w.et, 15-3-64.

¢ Mabarashira « . . . Bombay 1-3-1944-

5. West Bengul . . . « Ualeuua 1-§-3G44-

b Andhia Pradesh . . . . Hyderabad April, 1950,

7. Mampur . o lmphal March, 1964 (Sub-Branch; Octo-
ber, 1976 (Full fledged Branch).

%, Rajasthan | . o Jaipur Ongunally at Ajmer since Octie-
ber, 1940, Shified 10 Jatpur 1
Julsigrh.

q. Umar Pradesh, . . Lucknow t-9- 1044

. Tamil Notw . . .. Madrae f-4-t0 4

11 Bihar, . . . . « Pama 1-9- 1644,

t2. M+halaya | . . Shillong Mav. 1a47

14, Honachal Pradesh, . . simula, Decemlier, 1064 i Sub-Brauch ).
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1612. SHRI LAKHAN SINGH; Will the
PRIME MINISTER be pleased to state:

(a) whether Government are aware that
the border areas of Kumaon, known as
Munsyari and Dharchoola, are very backward
and people belonging to several backward
classes and backward tribes live there in a
very pitiable condition; and

(b) whether Government propose to
declare these areas as backward areas?]

f[] English translation.
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{{THE PRIME MINISTER (.SHRI
MORARIJI R. DESAI); (a) Yes, Sir.

(b) The Central Government has identified
some industrially backward areas for the
receipt of concessional finance by the
financial institutions for industrial
development. Pithora-garh district is one of
them. The district has also been identified as a
backward area by the State Government. The
Central Government is alsy providing special
central assistance to the areas mentioned here
under the Hill Areas Development
Programme.]

Affairs of the Dalmia Dadri Cement Ltd.,

Haryana

1613. SHRIMATi MAIMOONA
SULTAN:

SHRI SWAMI DINESH
CHANDRA:

SHRI SAT PAUL MITTAL:

Will the Minister of INDUSTRY be
pleased to state:

(a) whether Government's attention has
been drawn to the allegations made by the
employees of the Dalmia Dadri Cement Ltd.,
Charkhi Dad i in Haryana to the effect that
Seth Rim-krishna Dalmia had withdrawn a I
ige amount of money from the fa.i.ory

t[ ] Bnglish translation.

funds and that a balance of Rs 2.i* crores is
still shown against him; and

(b) if so, what steps  Government have taken to
ensure that the money I i; refunded to the
factory so that the dueg of the employees and
others may be settled?

THE MINISTER* OF STATE IN
THE . MINISTRY , OF INDUSTRY
(KUMARI ABHA MAITI): (a) Yes,

(b) Considering the basic necessity of
settlement of this issue, th, Board of Directors
of Oalmia Dadri Limited, has already
initiated action regarding the recovery of the'
amounts by way of legal and other steps. The
Government has also filed a civil suit against
the Company for recovery of the dues and a
criminal suit against the former Directors of
the Company.

Block development planning

1614. SHRI MULKA GOVINDA
REDDY; Will the PRIME MINISTER
be pleased to state:

(a) whether the Study Group appointed
by Government on block development
planning has submitted its report;

(b) if so, what are the recommendation of
the Study Group; and

(c) what action Government have taken
or propose to take thereon?

THE PRIME  MINISTER  (SHRI
MORARIJI R. DESAI): (a) Yes, Sir.

(b) A Statement is enclosed. (See
Appendix CVI, Annexur, No. 91).

(c) The report is under consideration.

Lease of , Defence plot to a private person
for cinema building

1615. SHRI S. W. DHABE; Will the
Minister of DEFENCE be pleased to
state:

(a) whether it is a fact that a plot j
belonging to the Defence Department



